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Title : Further discussion regarding suicide by farmers in various parts of the country raised by Shri
Ramjilal Sumam on the 16" May, 2006.

MR. DEPUTY-SPEAKER: Item no. 24 and 25 will be taken on some other day. Now, we will take item
no. 26 — Discussion under Rule 193 regarding suicide by farmers in various parts of the country, raised by

Shri Ramji Lal Suman on 16" May, 2006. Yesterday, when the House was adjourned, Shri Ramji Lal
Suman was on his feet. He has already taken 11 minutes. Time available with us is only two hours. Time
taken is 11 minutes. Time left with us 1s 1 hour and 49 minutes. I would request hon. Shri Ramji Lal
Suman to continue his speech.
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“US to hold talks on norms for wheat imports to get a clear picture on India’s requirements.
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MR. CHAIRMAN : Shri Ramji1 Lal Suman, you have made a very lengthy speech.
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MR. CHAIRMAN : Your party’s time 1s over.
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MR. CHAIRMAN: Hon. Member, there are six hon. Members from your party. I am telling you that there
must be an end to the matter. Your party has 30 minutes.
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MR. CHAIRMAN: Please conclude your speech. There are others to speak on this issue. Furthermore,
there are six Members from your own party to speak on this issue.

SHRI KISHAN SINGH SANGWAN: Sir, I will not take more than two-three minutes to conclude.
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MR. CHAIRMAN: Please conclude your speech. You are taking time of other Members in your party
also.
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MR. CHAIRMAN: I cannot help you.
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MR. CHAIRMAN: Please conclude your speech. You have already taken 17 minutes. Only 30 minutes are
allotted for your party.

... (Interruptions)

MR. CHAIRMAN: What can I do? There are others to speak on this issue. There are six other Members
from your own party to speak, and they would not get time to speak.

SHRI KHARABELA SWAIN (BALASORE): Sir, you are a very kind person. Thank you very much for
allowing him to speak.

MR. CHAIRMAN: My kindness will not help your party.

Next speaker is Shri Adhir Chowdhury. Please limit your speech within the time limit. Otherwise,
others will lose the chance to speak, and you would be denying others an opportunity to speak.

... (Interruptions)
st foper fiE @i @ 98 fohae dgldd d1S A SWIHT § 3R Wl & GHel aH fhar=r &1 well g1

SHRI ADHIR CHOWDHURY (BERHAMPORE, WEST BENGAL): All right, Sir. I must appreciate Shri
Ramji Lal Suman and his colleague, who have raised this issue with regard to the distressing plight of the
farmers in India.

We know that the farmers are the founders of our civilisation and prosperity, and throughout the
ages Indian culture has been flourishing with the grace of our agriculturists. Indian people always worship
land as their own mother.

It is true that the specter of suicide committed by the farmers in India has been haunting us since
1987. It 1s not a new phenomenon arising soon after the assumption of power by the UPA Government.
Our Opposition colleagues, I think, are suffering from amnesia. They were also running the affairs of our
country for six years. They must know that during the regime of NDA Government, a number of suicides
had taken place in India.

Sir, the UPA Government is very much sensitive to the distress condition of the farmers. I would
like to recall that soon after the Swearing-in-Ceremony, our Prime Minister had visited Andhra Pradesh to



commiserate himself with the bereaved families, who have lost their earning members because the farmers
had committed suicides. After that visit, a new deal was announced by our Prime Minister.

Since Independence, the national leaders of our country have been initiating various measures to
boost our agriculture so as to protect the interests of the farming community in India. Since the First Five-
Year Plan, massive public investment has been made to tap the irrigation potential in our country.
Landlord-ism was abolished by the Congress Government, protection to tenants was given by the
Congress Government, the Green Revolution was initiated by the Congress Government, and the country
which was earlier regarded as a food-deficit country, where hand to mouth was our existence, we have
become a food-surplus country and self-sufficient in agriculture.

Therefore, since the day of Independence, the Congress Government has been pursuing such
policies for protecting our farmers because we believe that if agriculture is to be regarded as the
formidable fulcrum of our economy, then the chief architects of that formidable fulcrum are our beloved
farmers.

Sir, the Prime Minister of India has recently met the experts from various fields, especially to
devise ways and means for developing our agriculture sector. In his discussions, he has asserted that we
have to increase the agricultural productivity -- the productivity of land, labour, seed, plants and other
factors of production. We have to develop affordable and appropriate technologies for energy and water.
We have to promote labour-intensive, yet efficient and relevant technologies in both farm and non-farm
sectors.

Sir, this year has been dedicated as an “Agriculture Renewal Year”. This Government is going to
usher in a second Green Revolution by harnessing all our skills and expertise.

Special efforts have been made in regard to: soil health enhancement through concurrent attention
to Physics, Chemistry and Microbiology of soils; water harvesting, water conservation, sustainable and
equitable use of water; access to affordable credit, crop and life insurance reforms; development and
dissemination of appropriate technologies; improvement of opportunities and infrastructure; and
regulation of marketing of produce.

It is true that distress of our farming community is a matter of serious concern. It has been found that
excessive burden of debt and crop failure are the reasons which force our farmers to commit suicides. Flow of
credit alone cannot be treated as a panacea for all economic ills. It is a part of the problem. There is no doubt that it
is a part of the problem. By doubling or trebling the credit flow to farmers alone cannot solve this chronic
problem. The Government should initiate measures to ensure that farmers derive some assured income so as to
enable them to repay their loans. I say this because it is the inability of the farming community to repay loans that
is triggering these suicides.

The Congress Government had earlier initiated the Green Revolution. At that time, it was alleged
that the Green Revolution was confined to only three-four States which were endowed with natural
resources. But the second Green Revolution is going to take care of dry and marginal farmlands of our
country.

All advanced agricultural economies are knowledge-based economies. Therefore, we must broaden
the knowledge base of our farmers to enable them to make best use of new technologies. Our farmers’
needs are multifaceted. These are not limited to technology alone. They need information about
agricultural methods, farming practices, policy initiatives, best practices of other farmers and market
intelligence. Timely availability of information is a critical component in the development of our



agriculture. Over decades, extension services have been neglected. Therefore, this Government is making
serious efforts to gear up the extension services and to meet these emerging demands of farmers.

MR. CHAIRMAN : Your party has got only 24 minutes and you have taken eleven minutes so far. There
are three more speakers. You are taking the time of others now.

SHRI ADHIR CHOWDHURY : Sir, this is a very serious issue.

This Government has already begun the process of ushering in a new era for our farming
community by revamping and rejuvenating the sector.

17.00 hrs.

If we see the Budget of this year, you would find there that a fresh infusion of credit is going to
reach those depressed farmers who need it for redeeming their distress.

Farm credit has been increased to Rs.125,309 crore in 2004-05. It is expected to cross the target of
Rs.141,500 crore for 2005-06. It is expected to increase to Rs.175,000 crore in 2006-07 with an addition
of 50 lakh farmers. Banks have been asked to open a separate window for self-help groups or joint
liability groups of tenant farmers. A one-time relief 1s to be granted to farmers who have availed crop
loan from scheduled commercial banks, RRBs and PACS for Kharif and Rabi 2005-06. An amount equal
to two percentage points of the borrower’s interest liability on the principal amount up to Rs.100,000 1s to
be credited to his or her bank account before March 31, 2006 and a sum of Rs.1,700 crore is provided for
this purpose.

This Government has already announced a comprehensive credit policy package on June 18,
2004. The policy, inter alia, provides for Special One Time Settlement Scheme for settling the old and
chronic loan accounts of small and marginal farmers with discretion to the banks for partially writing off
the debts of the farmers.

As far as micro finance 1s concerned, 801,000 self-help groups have been credit-linked in two
years with a credit of Rs.4,863 crore disbursed to these self-help groups. NABARD is to open a line of
credit for financing farm production and investment activities through self-help groups. A Committee is to
be appointed on Financial Inclusion. That means, this Government is addressing the distressed conditions
of the farmers. We did not believe in any casual approach. Therefore, the Government is going to
announce a rehabilitation package. Our hon. Agriculture Minister has held wide-ranging discussions with
those affected States to provide rehabilitation package. Already 30 to 35 districts have been identified.
But I would like to request the hon. Agriculture Minister not to confine it to those States because [ am also
hailing from a State called West Bengal, which is boasting of land reforms. However, it has been failed
to earn desired result . Already incidences of suicides have taken place in West Bengal also. Hence, |
would request the Government to include those very distressed districts, namely, Midnapur, Purulia and
Bankura for extending rehabilitation package.

[ would also request the Government to initiate fresh cooperative movement because it is true that
in the post-WTO scenario, we have to be competitive if we have to survive in this market. We have to
adopt the internal economy and the external stipulations. Therefore, we have to balance the interests of
the farming community, agriculture and other imponderables. Therefore, I think that if we try to revive
our cooperative movement, it would help the poor people of our country a lot. I would like to recall a



sentence of Gandhiji — drops of water make the ocean. The reason being that there is complete co-
operation and cohesion. Sir, we are living in the age of corporatisation of agriculture.

MR. CHAIRMAN : Please conclude for the sake of others. There are other Members also to speak from
your party. Why do you not realise their position? You are conceding their time.

SHRI ADHIR CHOWDHURY : Sir, the problems of the farmers are manifold. They are committing
suicide because of taking money at high interest rates from private money lenders; soaring input cost, low
output prices, and scarcity of funds for the farming expenditure.

Therefore, Sir, a legislation should be made to regulate the private money lenders. All Members
of this House have expressed their concern that money lenders in the villages are playing havoc with the
lives of the farming community.

Sir, the mitigation scheme must be revamped to cover more farmers under the National Agriculture
Insurance Scheme.

MR. CHAIRMAN: Please conclude now. You have already taken 18 minutes, and there are still three
speakers from your party. Your party is having a total of only 32 minutes.

SHRI ADHIR CHOWDHURY : Sir, I am on my last point.

Sir, I would request the hon. Minister to set up Price Stabilisation Fund to cushion the adverse
impact of the agrarian crises. Already, Swaminathanji has presented his 4th Report to the Government
where a comprehensive National Commission of Farmer has been proposed to boost agriculture. It is
proposed to provide necessary advisory, technical, farm credit and marketing services to the farming
community.

Sir, now, the population is increasing to the tune of 1.84 per cent. But the annual output of
agriculture is declining. The average farm size is also declining, which is putting further pressure on the
unit of land in the agriculture sector. Therefore, for supplementary income generation, I would request the
hon. Minister to provide more succour in the animal husbandry sector, livestock sector and fishery sector.
It 1s because India is such a country which initiated the Green Revolution in crop production; Blue
Revolution in fish production, Yellow Revolution in pulse production, White Revolution in milk
production and Golden Revolution in horticulture production. Therefore, I would request the
Government to continue its initiation for the development of these sectors. It is because the more we
develop our agriculture sector, the more it will help our farming community to survive in a peaceful and
healthy manner.

Sir, with these words, I am concluding my speech.

MR. CHAIRMAN: Now, do you realise the position? You have taken 20 minutes; and there is a balance
of only 12 minutes for the remaining three speakers from your party.

Now, Shri Hannan Mollah. You have got 10 minutes.

SHRI RAM KRIPAL YADAV (PATNA): Mollahji, yours is not a kisan party; yours is a labour party....
(Interruptions)



SHRI HANNAN MOLLAH (ULUBERIA): We are pro-kisan. We are the largest kisan party....
(Interruptions)

MR. CHAIRMAN: Hon. Members, let him speak now.
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SHRIMATI JAYAPRADA (RAMPUR): Mr. Chairman, Sir, I thank you for giving me this opportunity to
speak. I have been waiting since yesterday to speak on this issue. I am really thankful to Shri Ramjilal
Suman for raising this issue.

MR. CHAIRMAN : You will get only five minutes as your party leader, Shri Ramyjilal Suman, has already
spoken for 32 minutes.

SHRIMATI JAYAPRADA : I will try to be brief.

This is a very serious matter. I am concerned about this issue of increasing incidents of farmers
committing suicides. A large number of farmers commit suicides throughout the country, whether it is
Andhra Pradesh, Maharashtra, Rajasthan, Karnataka, Orissa, or Punjab. Hon. Prime Minister and
Shrimati Sonia Gandhi visited Andhra Pradesh and gave a lot of assurances to protect the farmers and to
reduce their agony. But nothing has been implemented so far. [ regret to say that the Government has
failed to protect the farmers. First of all I wanted to say that a number of farmers have taken this drastic
step of committing suicide. The Government has not made any effort to form any consensus. [ urge upon
the Government to form consensus immediately in order to protect the farmers.

According to the National Commission on Farmers, the media report says that more than 30,000
farmers have already committed suicide. The situation is alarming. There are multi factors which drive
the farmers to commit suicide, lack of adequate crop insurance cover, low price for their products, high
interest rate charged by the moneylenders, etc. There are many other reasons, like soaring input cost, low
output prices, scarcity of funds for non-farming activities, etc. The major cause is the high interest
charged by the moneylenders, which the farmer has to pay through his nose. The agriculture policy has
been framed. I would like to know what is the status of the policy. There were so many assurances. But
nothing has been implemented and nothing has been framed. The Government investment in the
agricultural sector has dropped considerably. The farmers are crying for increase in investment. On the
other hand, the Government is not encouraging the private investment also.

Sir, I wanted to express my concern regarding the crop insurance. Barely 10 per cent of farmers
have adequate insurance cover. The crop insurance cover has not been extended to all the crops and to all
the seasons. In India, we face calamities every year. We face the problem of flood or droughts in those
areas. How can we meet the losses suffered by the farmers?

Sir, I wanted to suggest that if any place is affected and the farmer is affected, the whole district 1s
taken as a unit, not the village. So, [ would like to suggest that the whole village should be taken as a unit
for deciding the crop loss.

Sir, the other thing is this. How to protect the farmers as well as the crop? The quality seeds are
very important for the farmers’ life. Quality inputs are not accessible to farmers at reasonable prices. He
has to compromise with the seeds. If you take the small farmers, they are not aware as to how to protect
the crops. They repeat the same seeds also. Finally, the result is that they are not able to get the crop.
Ultimately, they suffer the losses.

Sir, if you see the cotton growers, so many instances have taken place. They have suffered a lot of
loss. What action is the Government of India taking? It is ‘Zero’.



Sir, the next thing is regarding installation of Grain Bank so that there will be a monitoring what
types of seeds can be given to the farmer. The Bank can guide the farmers as to what precaution he has to
take and what type of an assurance the crop can yield so that before going for the crop, before going for
the seeds, they will be able to take precautions. The Grain Banks can help them.

Sir, the other thing is that the farmers are struggling for the price. Once the crop is yielded, the
farmer goes to the market. What is happening in the market? Who is going to substitute the price? Every
day there is a fluctuation in the prices. There are cases that because of falling prices, even the
Governments are toppled. Sir, I wanted to request that there should be monitoring of the price stability.
There can be a stabilisation fund. If anything happens here or there, this fund can protect the farmers. Sir,
whenever we speak, we speak only for the sake of discussion in the Parliament. It is not going to help the
farmers’ life in reality. The Government has given an assurance that for one hectare of land, 15 quintal of
crop will be in their hands. But in reality, for one hectare of land, they are only getting four quintals of
crop. How can he meet his demands? ... (Interruptions)

MR. CHAIRMAN : Your time is over. But you can continue.
SHRIMATI JAYAPRADA : Sir, I will conclude within a few minutes. Sir, this is a very important matter.

So, if you take the agricultural credit, it is a fact that agricultural credit has increased in the
recent years. But, in many rural areas, commercial banks are existing. If you go to the rural areas, you can
see only the cooperative banks are operating there. But, due to the rate of interest charges on farm loans,
they are not interested in commercial banks. If you come to the cooperative banks, the cooperative banks
define the directives of the Supreme Court and the Reserve Bank of India. If you calculate the interest,
the farmers are suffering more because of the interest. Sir, in 1989-90, our CM, Shri Mulayam Singh
waived off interest rate up to the tune of Rs. 10,000. They have completely waived off the interest. They
have given a big relief to the farmers. So, | appeal to the Government that the same thing has to be
adopted to save the small farmer. He is struggling there. The farmers, who bought 100 hectares of land,
they can go to the big banks but the small farmers cannot reach the commercial banks. The other thing is
the interest rate on the credit. I think it should be ‘No credit interest’ at all. That is what I feel. It 1s
because the farmer is facing a lot of problems today. He is facing water problem, electricity problem, and
the pesticides problem. He is facing so many problems. If he gets the credit, from where he is going to
pay the interest on the credit? This four per cent or three per cent or two per cent is immaterial. That
should be reduced to the lowest. If the House accepts, that should be zero per cent.

The other thing is that after seeing the whole scenario, after seeing the whole situation of the
farmers’ agony, so many farmers have mentally and physically decided to change their profession.
Almost 40 per cent of the farmers want to quit the agricultural field. So, I want to ask the Government
what kind of alternative livelihood they can provide to the agricultural farmers, who want to quit this.
There should be some employment guarantee to their families otherwise they will be finished. If you go
by the younger generation, they want to contribute to the society but there is no opportunity to contribute
to the society because there is no option.

Sir, I would again say that there should be introduction of some livelihood security package for the
farmers providing change of choice according to the agro-ecological conditions and the market demand.
Besides, the credit facility, insurance facility, market facility, and the health facility should also be
provided. The agricultural sector requires the growth of agricultural mix of technology, credit, insurance



and marketing support to acknowledge the connectivity of the possibility, adoption of the cooperative
systems, ensuring the power supply, and water supply. The marginal farmers need the protection and a
special technology for the people who are needy. ... (Interruptions)

MR. CHAIRMAN : [ have given you 11 minutes. Considering you star value, | have already given you
11 minutes.

SHRIMATI JAYAPRADA : Sir, the Government should set up a corporation for the livestock
improvement. The Agriculture Minister is here and he is very kind hearted. He has recently announced
that the package will be announced to prevent farmers from committing suicides.

But nothing has been done in this regard so far. The Minister is very kind-hearted. I hope he would
do the needful without any delay. I would request the hon. Minister to come up with a national policy so
as to protect the whole community of farmers and their families from this kind of drastic measure which
they have taken now.

Then, I would like to appeal to the hon. Minister, through the House, that the agriculture sector
should be given the status of an industry. But it should not be like the case of the entertainment industry
for which just for namesake they have given the status of industry, but in reality the people of the film
world are not getting any benefit out of the Government declaring it as an industry. So, I would request the
Government that the agriculture sector should get the status of an industry in the real sense of the term so
that our farmers can get all the facilities of an industry.

With these words, I thank you for giving me this opportunity to participate in this very important
discussion.

MR. CHAIRMAN : All right. You have covered all your points.

sft = TS IR (FERYR) ¢ Wl AEey, AR e A I Sff dre ged gn S A =&l & fag amn
T, 39D oy # ITH HaW Usel gdig o1 @red gl fear @ wewn R va wow @t s 98 81 e
ol ot anoTET W Tat & W ¥ I8 AT ST GO 9 88 81 g1 @Y A8 A WHY 39 W g9 B, 59
THRT B A ASAB B, IEAET B 3l g W R Sedx 39 W @El B @Ryl  weHwan € 6 @ wed
Tl 1 wR A S ®RE 1 @ 2l S GRft B 9@ 7, I 9 2| U o 9ra ofik off @ f fhuaml & gwes A,
IS MR AR A HiT Qv & #2021 gafere 79 surer Sefie & wife S7a $ff o &1 aga agat 8 ogwa
gl a8 rivl ofEdl & @M IMERI W ¢l 39 QU § IT@T YA 9 @1 § olfdd § wHe § 5 99 WA @l
I STHT &9 YIRS AR 9 F41 ¥ 59 ol IR Y Ugd, 39 R [9R gF1 9yl

st B9 fram e R AR e 3@ 8 I R Q¥ H el T GaH € S SHMER A (0T FeT QR Hal
g, oM W F YA BIE G gz S AT B B A SAFGR A G FRAT © AR FOIRR B AT AwIar B A
el gofifR o1 <9 fParficR e a9 & @1 98 A =t fhariex I8 o rax ou fopairdier &1 faer o= 3| 9erg
Ug dTel Wa, A a8 Ree @ W W1 off | 2, 996 aR H oY <@ iyl 9w H e wig Wt At o i
IGD AT HM Pl AR S DI oey T4 8| bl far Faif (A 2, S o101 1 SR A Bl g 59 q8
I WA W UG e WIg <, dS S, BISAE q@l TR AR E 3iTh GaRfaoE H, G99 SeN Wd # UeaR
gt | 98 IS USaR 9o BT B HRal gl T siad # Aol HaH FaT € T W 80 B B Iahd 8, T4 &Y
W E| e o R B N ud Suald Sua! qor § q¥ 4w ¥ w8 ¥ gafy 4 wa o f5 § a4 e




IR AIeT| DS AR FAURT SHBT Fobaen &l PR hall e fHar o dm & W™, WEF & WY B 09
<@l &l a8 guivagel fRIfd 2

ATSE & 57 df a1 1 3w S9! I8 IR 81 # sufey g9 ara & s arsal § & fear € ve v 9
T & I SAMGR A (U e Pl IR DRAT ol 98 HeTd Db, g4, T, WAl Alfa §E gQied dRep 3 4aT dxdl e,
3 BT WeR Tal B, o R 39 & axal ol o fegea™ @1 ikl a0 R %@ 2, @1 98 fPam & o SaeT )
E1 31 &1 1 SR 8, SUI R B ©, ol ofror a8 W ¥wharga o # < <@ 8l

Y sneTEaRit & 9 AR ¥ fHEl @1 ScarE el g s @ | N ged 9o o B & 98 99 & Ay wew &
forg ofik wag & fore famar @1 farg 31 g¥ifog we & ol SO St g el & UX Fal &1 Y& & 9l a9
B 3~ RaciTdr & - I8 98 WXeq WX ofs dlel ofare & a7 <9 | I8 delt 3ram &, 98 I @Y 3~ Raerrar &1 oy
@ gaq aif 91 A, 3 G gRT ATHSAT B A SIGT dghR IHATH 3R T darelt ard gaR forw ok @1g T8 &
[l Tl IS 39 Wared W A 89 g9l A R g9 AR I8 ol AT ¥ F [BAE s w1 & fog 9w g, aw
TR agd & TR ¢ Fife < § TH B a0 Tl S I & 3R Fi Skl & oI F AREe o @ 2l 3w
fFam ol & SIra § B ST 8 3iR oeTea & fog g & imar g1 a7 RIft @miar &9 1 991 $ ara
Al # @ P Surer et 8, S 71 e, Ut O a1 o # A1 S &1 SdTed d Tl fhar,
HERIS AT MY UST B foam, omd & fham - Wit 97 R & e B gRT Teea” & @ gl

seiifey 49 war 5 o off meam o & fam, o SUS arel WaEl & AN IMHEAT IR W B, ol 9¥ B
forg opfres fRIfY 81 o Wl ey = BIdt o1 @ & 3R fhaml &f 3y I WR U &= JIdd Bl 999 &
foTg AR 891 Ul g1 i SAEl & Jou # AR AR1Ee o1l S @ g1 el & ISR 8 & BRI, AT Wl
HH W B W | a9ic B GHT 9gd WIR W B TAT o, Tl @l o) it 7 St & fieR &7 F 8 amar g aw £
ad AT @ I el &) Faft ga faen # el gy g 8, usd gl 13-14 3R 20-21 wfawd wR fEaEi b
0T fAredr o S8 " A #E S 9 e 7 ufavd A 8 S U WREA e g oifed A o 7 39 W)
$o Hifer am @ 8 S guigl 8 fF dad 3 O ¥IU 96 & HU & I AN R W d wd, g9 afde ¥
B UR 2AfUH T <A1 BRI ST <9 H 1 81 @ € (& afe $is aAfad, S &l W1 9 SR 8, R o[l dredl & a1
BT &I ofF1 dTedl B, A I9 HIG-316 Ufaed @ &) W 01 e @1 21 $B Bl seu Al ar gfaerd
W TP W T WA & eIy 100 AU H0T <7 BT TR & AfeT Al fpam it a7, €5 @i & forg ar sy ot
Hrl & oy o o arEdr €, @ 99 14 AT 15 U9 d@ @l arel fhar Sfidn 81 98 < d¥e & WRd B a8l
G Sft 9 S PeT AT 3R B Hieels off 1 W swH! b b o 6 R 7 % U @A SR g rn T
oT| Ig 9gd HaeTeie fary B

WRIGY, WHIFTRA SR 7 e &1 8 & ar ufeerd & &= w feami o1 o e sgl § wwea g 6
e ST orh 2, ok g Ry T @ s &1 ot = S B R @ 9 o wfcte & g o & 8
el g 5 Pt 750 off s9a forg uame o 32 2, <if e wae fad #arem # SR deEst 9 € iR 9l 39
R @ o wIg @t R o S §1 e A, s Aded 78 6 v 95 oo € 39 98 W)E ¥ dY oW
AR MY, 39 W fIaR & @) smaggadr g1 # aasar § 6 ot = ot g9 fRen # o aiftre uifvifea wew <
qAT A dTel T H Pl &F H IR FfAed A &) W Fol e o anfey, a8 w4 A w

sk oEil # Bff W fiat aR oRe sreR @ Afdt & ot 8, wafEd R frar o agd on aferd &
St 21 fasfid Ui & Swe #AR a9kl # o TR, BR P IAEl @ I agd R Smed Ry gIr feae e @
a5 W Gd gl S| HET O @1 © [ SegcIil IR QI8 SiR BT § g4l 81 j&! © dfdbd Su a1 A 87 39
S AR GATE ¥ Sl $ §erdl T ¥, s AT #A oft 7 650 w9 Ui fFaed sk 50 wuan dw A 700 wuAT
far 21 @' wAuad f2ae & fSaerr o far 9ie df ores1 8 9 deran o anfey wife fasteft 3R #oigd &1 Ye 9@
2l 39® de W fHaEl # TP 3T SR 3R SHHT Wl B axB B de | THUEY 750 BUA B feam SiEr v
3 wrer & &= oft e s @nfaul




SRSfor @ie s W B SU ¥ A BT A [HAT O W@ § Fafh A8 Hu dledy RUIC # wad QR
HUA! A T Bl TSl ¥ 1050 B0 ufd fFace w1 s fhan o <@ Bl

MR. CHAIRMAN : Please conclude. You have already taken 11 minutes. The time allotted is over. We
will have to finish it. Please cooperate.

sft S y¥IE Ared ¢ S ard feaE & f29 § A8 € 9% H wed # @ @redn g1 Sir, this is the most important

issue which is in the larger interest of the farmers.

MR. CHAIRMAN: Maybe, but what can I do? It is because the time is very restricted. How can we
prolong the discussion? Now the question is that you have taken more than double the time that has been
allotted. The Minister also 1s ready to reply today. But, there are 27 speakers. Kindly consider all these
facts. Hon. Member, you also know the difficulty.
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MR. CHAIRMAN: Do not get angry; do not get agitated. You are also a person to be here in the Chair. You know
the difficulty. The issue is utmost important; I do not object to that, but the time constraint is there. I am going to
ask you to preside over the Chair immediately after you conclude your speech.
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MR. CHAIRMAN : Shri D.P. Yadav, please conclude. I have to make an announcement.
... (Interruptions)
SHRI DEVENDRA PRASAD YADAV : Sir, I am concluding. ... (/nterruptions)

MR. CHAIRMAN: Shri Yadav, please wait. Hon. Members, it is already 6 o’ clock. Now I have a list of
27 speakers who want to participate in the discussion.

... (Interruptions)

SHRI SHARAD PAWAR : Sir, you can extend the time of the House till the entire discussion and reply is
over. ... (Interruptions)

sft Ifieme g : Wy #1EET, onft Uw He & forg Erew TaRics feer Sl . (@)

MR. CHAIRMAN: So, if the House agrees, I have no objection in extending the time of the discussion.
... (Interruptions)

MR. CHAIRMAN: Now, the time is extended by one hour.
... (Interruptions)

sft Fewor g (1) @ At W) ATEd &1 feR oft B

MR. CHAIRMAN: Now, there is a IPG meeting at 7.30 p.m. in the Main Committee Room. So, we
cannot extend the time of the House because it will be followed by a dinner.

... (Interruptions)

MR. CHAIRMAN: How can we extend the time of the House up to 8 o’clock. At 7.30 p.m., the meeting
will commence. That meeting has already been fixed.

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K.
HANDIQUE): This matter has to conclude today. The hon. Minister will be busy in the Rajya Sabha
tomorrow. ... (Interruptions) We have no time. The discussion has to conclude today. ... (Interruptions)



MR. CHAIRMAN: The hon. Minister is busy in the Rajya Sabha. So, we will sit up to 8 o’ clock.
... (Interruptions)

MR. CHAIRMAN: Shri Yadav, please conclude now. So for this simple reason, please conclude within a
minute.

... (Interruptions)
SHRI B. MAHTAB (CUTTACK): Will there be "Zero Hour’ today or not? ... (Interruptions)
MR. CHAIRMAN: There will not be any Zero Hour. Shri Yadav, please conclude now.

... (Interruptions)

MR. CHAIRMAN: Shri Yadav, you have already taken more than 20 minutes. It is because of your
insistence, I remain here. So, please conclude now. The matter is very urgent.

... (Interruptions)
MR. CHAIRMAN: Shri Yadav, please conclude.
... (Interruptions)

SHRI DEVENDRA PRASAD YADAV : Sir, I am concluding. ... (/nterruptions)
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MR. CHAIRMAN: Shri Yadav, please conclude. This is too much.

... (Interruptions)

sft W5 YN AI]T ¢ I URY, HHlCH, HERIG, did, Uoid, ST 3R oRid # W ¥ geAn g1 U8 IWHR B
Rure 2|

U Hele, # et aTd P W gl TTURTH & dren 3fidmel & HAldd 40 WS fram W e
CIES R

25 BIGS fpami 3 71 € b W e =S 1 8 AT &1 36 B fhaEi 7 Wl B AIRaH BT B bl € g4afery
g § 9 G | Helial, Wi, oI feaEi @1 gemad 8 @1 81 af 1980-81 # BT & B AT & |re A BIEd)
off ik af 1996-97 # a1 WA off 3R et I gudl daaffy Ao Th WIEE 3 T 1 < P 70 wirwa arior
Sl @ fIT 9dhd 've Sdig (SLELW) dad 0.3 ufoe e 8 @ g1 anft Wt 60 wftrea it 7 RyaE gar s
Ueel el & 3R dad 40 ufowd Wal § a8 @ 2

MR. CHAIRMAN : Nothing more will go on record. You will not stop.

(Interruptions) ... *



MR. CHAIRMAN : What is this? I never expected such a thing from you. There is a limit to everything.
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* Not Recorded.

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN (RAMANATHAPURAM): Thank you hon. Chairman,
Sir, very much for the chance given to me to participate in the discussion regarding the suicide by farmers
in various parts of ftthe country, raised by Shri Ramji Lal Suman.

I would like to start my speech with the beautiful words of the great Tamil saint, Thiruvalluvar
written in his book Thirukkural :

“Ulludundu Valvare Valvar
Matrellam Toludundu Pincelbavar ™

The meaning of the couplet is : “The farmers only live by right, they are producing their own food;
the rest are only parasites and they depend upon the farmers.” According to Thiruvalluvar the farmers are
the great people and most respectable community. But what is the present situation of the farmers in our
country? They are committing suicide. We all feel sad and depressed to hear about the farmers’ suicide.
Of course, it is the great concern of the entire nation, cutting across the Party lines. Certainly, it 1s not the
concern of any one Party.

The Father of the Nation, Mahatma Gandhi had rightly said that our country lives in villages. But
the farmers who live in villages are not living. They are committing suicide. They are dying. Sir, 59 years
have passed since Independence. Even after the implementation of so many Five-Year Plans, still so many
farmers are living below the poverty line. They are struggling very hard to fulfil their basic needs. For so



many farmers, to earn a single piece of bread is like climbing up the Himalayas. Because of this bad
situation that prevailed all over the country, so many farmers are committing suicide. Committing suicide
due to lack of bread is something condemnable, undesirable and unacceptable.

Of course, our UPA Government which is very much keen about the farmers” welfare should take
some special, preventive measures to save the farmers from committing suicide.

At this juncture, I would like to say a few words about our most revered and respected leader, Dr.
Kalaignar Karunanidhi, the Chief Minister of Tamil Nadu, who is the permanent saviour and protector of
the farmers. I hope that no one will deny my words after knowing the fact that Dr. Kalaignar Karunanidhi
has waived the entire loans of the farmers, nearly about Rs. 7,000 crore, and that too immediately after he
assumed power as Chief Minister of Tamil Nadu. What had happened in the previous AIADMK
Government? Repeated petitions and requisitions made no change in the policy of the Government. What
was the result? In Thanjavur district of Tamil Nadu, nearly 100 farmers committed suicide. Now, Dr.
Kalaignar Karunanidhi has come into power and saved the farmer. The whole country knows that the first
signature he has put on the file is to give one kilogram of rice for only Rs. 2 to all the people of Tamil
Nadu, including the poor farmers.

During his last regime, Dr. Kalaignar Karunanidhi had started uzavar sandies, that 1s, kisan markets
in all the big cities of Tamil Nadu to help the farmers get better revenue. Here, an hon. Member referred to
the marketing of the farmers’ produce. For that purpose only, Dr. Kalaignar Karunanidhi had made uzavar
sandies. This should be spread throughout the country. He had also constituted institutions for farmers to
sell their agricultural produce at a reasonable price. Another point worth appreciation is that our Chief
Minister of Tamil Nadu, Dr. Kalaignar Karunanidhi, is going to give two acres of land to each landless
farmer. This point is worth appreciation.

Of course, our UPA Government under the eminent guidance of our hon. Prime Minister and
Shrimati Sonia Gandhi is taking so many good measures for the welfare of the farmers. Agriculture is
really a productive vocation. Realising that, our hon. Finance Minister has rightly said that unless
agriculture grows at four per cent, whatever combination and permutation we may try, we cannot achieve
ten per cent growth as our Prime Minister wishes. He has consciously made the Budget farmer-friendly. In
a revolutionary move, the hon. Finance Minister has proposed to increase the quantum of farm credit to
the level of Rs. 1,75,000 crore in 2006-07. Going an extra mile to help the farmers, hon. Finance Minister
proposes to fix the lending rate of farm credit at seven per cent and the Government proposes to provide
Rs. 1,700 crore from the budgetary resources towards interest liability.

Generation of employment in the rural sector is a crucial weapon to combat poverty and hunger.
The total allocation for rural employment under National Rural Employment Guarantee Scheme is Rs.
14,300 crore. The Farmers Research Institute in Thanjavur district of Tamil Nadu has been upgraded to
the national level, but generally in the agriculture sector, the scenario is nothing but depressing.

18.13 hrs. (Shri Devendra Prasad Yadav in the Chair)

The floods and droughts are the main calamities which affect the farmers’ lives. Insufficient
rainfall and inadequate irrigation facilities are the main causes of farmers’ suicides. The Agriculture
Minister is sitting here. I would request him that the agriculture should be rejuvenated through an
appropriate policy mix covering agricultural credit and other inputs such as quality seeds, fertilisers,
pesticides, agro-processing and marketing.



[rrigation infrastructure has to be strengthened by desilting a large number of tanks and ponds and
the connected incoming and outgoing channels. Sustained and continuous education to the farmers should
be organised on progressive agro-technology, better water management techniques and cost-effective
agro-management methods. The programme of rejuvenation of agriculture should cover its varied
branches viz. horticulture, sericulture, pisciculture and veterinary activities.

I would also like to request that the National Commission on Farmers under the chairmanship of
Dr. M.S. Swaminathan should take up my constituency, Ramanathapuram, for detailed scanning, and
evolve a blueprint for comprehensive agricultural development.

Sir, I have already mentioned in my previous speech that in my area, Chakkarai, Kottai, Kalari and
Ramnad, big tanks should be converted into big reservoirs. Desalination plants should be started in so
many places like Kanchirankudi in my area. The rainwater should be stored in Malattaru and Paralaiaru
areas. It will be useful when the rain fails.

The Government of India should sanction more funds for watershed projects under DPAP, IWDP
and NWDPRA.

We should give encouragement to cultivate bio-diesel plant jatropha in water-scarce areas like Ramanathapuram. In
my area, cotton is grown in 6,000 hectares of land. I would suggest that more remunerative prices should be given
to the farmers.

I would also like to state that the Vaidyanathan Committee recommendations -- recently presented
to the Government of India -- should be implemented with vigour with a view to rejuvenating the
cooperative sector all over the country.

Our Chief Minister Dr. Kalaignar M. Karunanidhi has recently said that full compensation should be given
to the farmers when nature fails. Of course, Dr. Kalaignar M. Karunanidhi is a man of the masses, and also a friend
of the farmer community.

The other day our Agriculture Minister gave an elaborate speech covering all the fields in
agriculture. He very well knows about the struggle of the farmers to lead a better life. Therefore, I
earnestly ask the Government and our hon. Agriculture Minister to allocate more funds for Tamil Nadu
where our Chief Minister Dr. Kalaignar M. Karunanidhi will take all sorts of protective measures for the
farmers. Of course, the cases of suicide of farmers would also be completely eradicated from Tamil Nadu.

[ thank you for the opportunity given to me.
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SHRI PRASANNA ACHARYA (SAMBALPUR): Mr. Chairman, Sir, I would precisely make some points
on farmers' problems.

Sir, we hear that labour class is closing the factories and going on strike if its demands are not
met. We see the Government employees boycotting office, not doing work and going on strike if the
Government's attention is not drawn to their demands. We see students closing the educational
institutions, come to streets and go on strike. But, Sir, have you ever heard farmers stopping ploughing
their fields or not planting seedlings because the Government is not heeding to their demands? I think this
is the only community in the country which never stops cultivation and never goes on strike. That perhaps
is one of the main reasons why the Government's attention is not drawn to the genuine problems of the
farmers of this country. If the farmers stop ploughing or stop farming then the whole country's as also the
Government's attention will be drawn to their problems. I think that is the shortcoming with the farmers
of this country. Thanks to the farmers who feed the society and give food security to the society but their
own security is not guaranteed under this Government.

Generally, from which States the reports of farmers' suicides are coming? Basically, such reports
are coming from Punjab, Andhra Pradesh, Karnataka, Vidharbha region of Maharashtra, Uttar Pradesh,
Kerala and some other States. If you see, the first phase of green revolution was said to be successful in
these States. We claim that the first phase of the green revolution in this country is successful in these
States. This is the irony. The States where the green revolution has been successful, the farmers are
committing suicides in thousands. The green revolution 1s successful and we claim that we have increased
the per hectare yield and in total the productivity has increased. This is a fact. Our production during last
several years has grown. Our per hectare yield has grown.



But the financial and economic conditions of the farmers are not satisfactory. That is the irony of
the situation. It seems contradictory. Where lies the defect? The defect certainly is with the agricultural
policy of this Government. The farmers are producing crops and the farmers themselves are searching for
the markets to sell their produce, at least at the Minimum Support Price fixed by the Government, if not at
a better price. The Government because of its defective policy is destroying the market of the farmers.

Sir, when you were making your submissions, I was listening with rapt attention the very
emotional and powerful speech of yours. You had correctly mentioned that we are importing wheat from
Australia. I do not want to elaborate on this point. Many other hon. Members also have dealt with this
matter in some details. I would only like to know from the Government if it is a fact that the firm that is
supplying wheat to this country is supplying it at a more costly rate than the rate that is available in the
country. Is that firm a blacklisted firm under the "Oil for Food’ programme? I want a specific reply from
the hon. Minister — is that a blacklisted firm under the "Oil for food’ programme? There is speculation.
There is apprehension. Has there been any underhand dealing in this import of wheat at the cost of the
interest of thousands and thousands of farmers of this country? Where shall our farmers go? Our farmers
are able to offer wheat at a cheaper price, but this Government is refusing to take it and instead the
Government prefers to import from an Australian company that i1s blacklisted under the "Oil for food’
programme at a higher price. Where will the farmers go? They would have to go and commit suicide. This
Government is destroying the market of the farmers. This Government because of its defective policy is
responsible for the suicides by farmers and nobody else.

Sir, another point that I would like to raise is about rate of customs duty charged on agricultural
imports. | would like to give an example. Let us take the case of cotton. It is grown in huge quantity in the
Vidarbha region of Maharashtra from where the hon. Minister for Agriculture himself hails. Why are the
cotton growers committing suicide? What is the rate of custom duty we are imposing? If I am correct,
during the year 2004-05, I am not aware of the latest position, only 10 per cent custom duty was charged.
But now under the WTO agreement we are at liberty to charge 150 per cent of custom duty. For whose
interest has this been done? There is plenty of cotton grown in our country. But cotton is being imported at
the cost of the cotton growers of this country. This Government is destroying the market of the farmers
and is responsible for pushing the farmers to take this extreme step of committing suicide. We are
importing cotton at the cost of the cotton growers of this country; we are importing wheat at a costlier
price than prices that the farmers of our own country are offering. This Government is destroying the
market and are not allowing our farmers to sell their produce at a proper rate.

Sir, many hon. Members have dealt elaborately with the subject of defective policy of agriculture
credit. It is a fact that credit is a must in a capital intensive agriculture. We cannot go without credit. We
have to make credit flow to the farmers. Thanks to this Government that flow of credit has been doubled
and tripled during the last two years. I admit this. But that is not the solution to the problem. As one
would know that the compound interest on agriculture credit is usurious. It is against the Usurious Loan
Act of 1918. It 1s against the law. During our freedom struggle against the colonial powers, our farmers
were concurrently fighting a battle against the landlords and the Zamindars and moneylenders. It was a
part of our freedom struggle and a part of the struggle of the late Mahatma Gandhi. On one hand there was
a struggle against the Britishers and on the other hand there was a struggle simultaneously going on
against the landlords and the exploiters.

And what is happening today? The same thing is happening today. Notwithstanding the clear policy and
unambiguous law, compound interest is levied on farmers by all credit institutions. Who is responsible for this? It



is not only that compound interest is being charged on the farmers but also heavy service charges are added on
them by every intermediary institution adding extra levy on farmers. So, the burden is ultimately on the farmers.

[ also accuse the Reserve Bank of India to be guilty of criminal negligence on this point. Why, after 58
years of Independence, the same British colonial style is being continued and the farmer is pushed to committing
suicide? Who is responsible for this? It is the defective credit policy which is forcing the farmers to commit
suicide. Who can save the farmers in the country? If the Government is apathetic to the problems of the farmers
and if the Government is interested to continue with the colonial rule, practice, system and tradition which are
against the farmers, then who, in this land, can save our farmers? During the last 8 to 9 years, more than 30,000
farmers have committed suicide and I fear that in the coming years, many more thousands of farmers may commit
suicide in spite of the big talks of this Government. So, the Government has to change its credit policy.

This Government has appointed the National Farmers Commission headed by Shri Swaminathan.
Many hon. Members were mentioning about the Swaminathan Commission. There are two or three major
recommendations of the Swaminathan Commission. Sir, I think you had very rightly pointed it out. You
were saying Commissions after Commissions on agriculturists and farming community are being set up
by Government after Government. But none of the pro-farmers recommendation is being implemented.

One of the recommendations of the Swaminathan Commission, if I am correct, is immediate debt
relief. What measures has the Government thought of for immediate debt relief? All of us know that
farmers in this country are already in debt trap. What specific proposal is the Government contemplating
to redeem the farmers of the country from the debt trap? Has the Government any specific planning for
this? Unless you free the farmers from the debt trap, you cannot stop them from committing suicide. It
will continue to happen and that will be criminal negligence on the part of this Government.

What was another major recommendation of the Swaminathan Commission? I do not agree with
all its recommendations but I do agree with some of the recommendations of the Commission. One of the
major recommendation was to bring down the interest rate to 4 per cent. One hon. Member was very
correct in saying that it was the NDA Government under the leadership of Shri Atal Behari Vajpayee
which had drastically cut down the rate of interest. Of course, I admit that in this year’s budget, the
Government has announced reduction of interest by 2 per cent. But the Commission recommended that
the rate of interest should not be more than four per cent. I would like to know from the Minister
specifically whether they are planning to reduce the rate of interest of the farmers. Is the Government
thinking to reduce the rate of interest further in the interest of the farming community and in the interest of
the whole country because they are providing food security to the country?

In my speech on the Demands of Grants for the Ministry of Agriculture in the first part of the
Session, I had mentioned one point and I would again like to repeat that point. How much loan is on the
heads of the corporates of the country? The corporates owe a huge amount to the bankers. If I am correct,
it 1s more than Rs. 1 lakh crores. The corporates have consumed the property of the country from the
bankers to the extent of more than Rs. 1 lakh crore. How much loan is on the head of the farmers?
During the last eight years, people say that nearly 50,000 farmers have committed suicide due to debt
burden caused by increasing input cost and inappropriate prices of the farmers produce.

[ would like to know as to how many corporates have committed suicide during the last ten or
fifteen years. Those corporates, who have consumed the whole property of the country, with their big
bellies, are smiling, laughing and enjoying, but these poor farmers who have taken Rs. 5,000 or Rs.
10,000 are pushed to the gallows and are pushed towards committing suicide. This is the irony of the
situation. This is due to the defective policy of the Government. The Government has no courage to get
back the loans from the corporates, from the big people. None of the corporates are sent to jail. But the



poor farmer is sent to the civil jail. The most uncivilised system in the country is the continuation of the
civil jail system. The Indian farmer, to save his prestige, prefers to commit suicide rather than going to
the civil jail. I urge upon the Government to immediately come up with an amendment to stop the civil
jail system. ... (Interruptions) The fact is that farmers are going to jail. ... (Interruptions)

SHRI SHARAD PAWAR : There is no Central law. Some of the State Governments are responsible for
this. I have written twice to the State Governments, including your Government. These Governments are
not taking corrective actions. ... (Interruptions)

DR. PRASANNA ACHARYA : You can come out with a federal law. ... (Interruptions) You can have a
Central law to ban all these things. ... (Interruptions)

SHRI SHARAD PAWAR: It is the State subject as per the Constitution. ... (Interruptions)

DR. PRASANNA ACHARYA : Will the Centre be silent spectator to this uncivilised law? You are the
Minister in the federal Government. ... (/nterruptions) This has been the practice in this country that the
Central Government passes the buck to the State Governments and the State Governments pass the buck
to the Central Government. This is most unfortunate. This is federal country. ... (Interruptions) You can
discuss 1t in the NDC. You are frequently meeting the Chief Ministers and the State representatives. Why
can you not take up the matter there, discuss it and sort it out? ... (Interruptions)

SHRI SHARAD PAWAR: We have done not only that. Your Chief Minister has been appointed as
Chairman to take decisions. ... (Interruptions)

MR. CHAIRMAN : Nothing will go on record.
(Interruptions) ...*

DR. PRASANNA ACHARYA : It is not the question of any State. This is sheer politics being played on
the farmers' problem. I am not playing politics. Passing on the buck to the States and the Chief Ministers
1s not going to solve the problem

* Not Recorded.
of the farmers. ... (Interruptions)

SHRI SHARAD PAWAR: Not a single Member played politics except you. ... (Interruptions)

DR. PRASANNA ACHARYA : Another matter to which I would like to draw the attention of the hon.
Minister is to the assurance he has made during his speech on the Demands for Grants of the Ministry of
Agriculture. He has made a categorical assurance in respect of crop insurance policy. Since the last two
years there has been a consistent and continuous demand to plug the loopholes in the insurance scheme.
You had categorically assured, through this House, to the nation that you will certainly bring changes in
the policy. The block and tehsil is a unit now. The demand is, let the gram be made a unit. If it is not
possible to make gram a unit, then let gram panchayat be made a unit so that more and more number of
farmers are benefited. I would like to know from the hon. Minister when these changes would be brought
about by the Central Government.. ... (Interruptions)



Another issue is the settlement of insurance claims. Settlement of insurance claims should be done
before the commencement of the next crop. That is the most important thing. In some cases the
settlement of claims is delayed so much that the farmers are not benefited ... (Interruptions)

I would like to talk about the distress sale of agricultural produce.. I hail from the State of Orissa. The main
crop of Orissa is paddy. You sent Food Corporation of India people to procure it directly. Of late, since last one or

two years, you have deputed NAFED to Orissa to procure paddy. I would like to draw your attention as to what
the NAFED people are doing.

They are not going to the farmers. They are not going to any market yard. They are not purchasing
a grain of paddy directly from the farmers. I would like to tell, for your information, Sir, that they are
sitting in air-conditioned hotel rooms. They are dealing with the middlemen and the big rice millers. They
are handing over the money to the rice millers. They are not touching the farmers. They are procuring
paddy from the middlemen.... (/nterruptions)

MR. CHAIRMAN : Shri Prabodh Panda, please start.
... (Interruptions)

SHRI PRASANNA ACHARYA : You are giving more price for conversion of paddy to rice to the
NAFED people... (Interruptions)

MR. CHAIRMAN: Nothing will go on record except the speech of Shri Prabodh Panda.
(Interruptions) ... *

SHRI PRASANNA ACHARYA : Sir, just a minute. ... (/nferruptions) Sir, I would like to draw the
attention of the hon. Minister... (Interruptions)

SHRI PRABODH PANDA (MIDNAPORE): Hon. Chairman, Sir, at the very outset... (/nterruptions)
SHRI PRASANNA ACHARYA : Sir, | have one or two proposals to the Government. ... (/nterruptions)
MR. CHAIRMAN: Please conclude now.

... (Interruptions)



* Not Recorded.

SHRI PRASANNA ACHARYA : As you know, the Minimum Support Price (MSP) does not reflect the
ground reality. A scientific method should be adopted to decide the Minimum Support Price of the
agricultural produce. ... (Interruptions)

MR. CHAIRMAN: Mr. Panda, are you not going to speak?
... (Interruptions)
SHRI PRABODH PANDA : Sir, how can I speak if he does not conclude?... (Interruptions)

SHRI PRASANNA ACHARYA : The agricultural commodity price should be linked with the price
index. One National Farmers Welfare Fund should be constituted.

SHRI PRABODH PANDA (MIDNAPORE): Hon. Chairman, Sir, at the very outset, I must thank and
congratulate hon. Ramj1 Lal Sumanji as he has brought out this matter for discussion and he initiated the
discussion.

Sir, several Members have already spoken on this matter. The farmers’ suicides have become a
regular phenomenon in a number of countries. Several hon. Members have already narrated about the
sufferings, the agonies, and the plight of the farmers. The plight of farmers is not a new thing in our
country. Our country has witnessed severe problems and plights faced by the farmers for years together,
even decades together. But the new thing is that this spate of committing suicide has developed since
Nineties. | must say that this 1s an outcome of liberalisation programme. This 1s an outcome of reforms
programme pursued in agricultural sector. It is very difficult to tell the exact number of suicides
committed by farmers. It may be 30,000 or 40,000 or more than that. The most number of suicides
committed 1s in Andhra Pradesh. It 1s a fact that it 1s not confined to Andhra Pradesh only but it can be
seen in most of the agriculturally developed countries and the so-called developed States and the so-called
States of Green Revolution. So, this is the outcome of the First Green Revolution. Our Government are
contemplating to implement the Second Green Revolution. If this is the experience that we have gathered
during the First Green Revolution, what would be our fate in case of Second Green Revolution?

Sir, I would like to refer the State of Maharashtra, which is also the State of hon. Minister. Only in
the year 1999, it appeared in the Press that in Vidharba region due to crop failure and mounting debt as
well, the total number of suicides committed by farmers was 14,883. I am not going to narrate all these
suicide spates all over the country. It 1s very often said and narrated by several Members. But, what are
the main things? Several agencies and experts have just inspected and visited several areas. What have
they observed? The point 1s that among the total suicide cases, the number of cases regarding small,
marginal and tenant farmers is overwhelming. The number of cases of this section is overwhelming. It is
the age group of 35-40, which is giving a harrowing picture.
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So, what are the main causes? It has been observed that the institutional credit is not reaching
adequately to these sections. The non-institutional credit, that i1s, the credit from the moneylenders,
fertilizers and pesticides agents, and traders, they supply 90 per cent of the total credit at exorbitant
interest. This is the picture. So, my first point is this. I am not putting this question before only our
Agriculture Minister. I am posing this question and putting this question before the Government itself.
Only Agriculture Ministry is not capable to save the farmers and improve the agriculture per se. So, the
attitude of the Government is to be discussed first. What is the attitude of our Government to the farmers,
to the marginal farmers, to the small farmers, to the tenants and the large sections of the peasant
communities? What is that attitude? We have heard so many good words since independence. Lal
Bahadur Shastriji pronounced the slogan ‘Jai Jawan, Jai Kisan’. Madam Shrimati Indira Gandhiji
pronounced the slogan ‘Garibi Hatao’. Now, friends from NDA during their rule pronounced one slogan
‘Kisano Ki Azadi’. What have we witnessed during the NDA regime? The ‘Kisano Ki Azadi’ rendered
freedom to the kisans for committing suicides. An enormous number of suicides took place during the
NDA regime. Now, National Common Minimum Programme has come. In National Common Minimum
Programme, six points are there and one of the important points is linked with the farmers’ problems, with
the agricultural problems. It is all right. But, the point is that the attitude has not changed. There was a
major spate of committing suicides in Andhra Pradesh. The Andhra Pradesh Government has been
changed. During NDA regime, an enormous number of suicides took place. The Union Government has
changed. The Government has changed but the policy has not changed so far. I can just recall that
National Agriculture Policy, which has been brought out by the NDA Government, still exists. The
National Agriculture Policy is basically anti-farmer, and is basically pro-multinational corporates. The
National Agriculture Policy is contending for corporatization in agricultural land. This policy exists. So,
first of all, our Government should bring out a new agricultural policy that is pro-poor, pro-agriculture,
pro-farmer and that is mainly for small, marginal and tenant farmers and replace the old one. That should
be the first task of our Government. Sir, if we come to the point of credit flow, our UPA Government has
already announced that the credit flow in agriculture would be doubled in three years. But, in spite of
that, the institutional credit does not reach the stipulated target. It is even less than 18 per cent.

Sir, what is the budget outlay that has been made to agriculture sector? 19.05 hrs.
(Mr. Deputy-Speaker in the Chair)

So far, not even seven per cent outlay has been made towards agriculture whereas 26 per cent is coming to our
GDP from agriculture. Then, 65 per cent of our people are engaged in agriculture, but only one per cent of our
GDP is allocated to agriculture. This is the attitude of the Government towards agriculture sector and towards the
farming community. That is why, I charge this Government that they are not in a position to change the line of the
policy adopted by the NDA Government and they are following the footsteps of the NDA Government. Mere big
and boastful words will not serve the purpose. Some bold initiatives have to be taken to help our farmers.

Sir, 1f we analyse the reasons for farmers’ suicides, we will find that they are, failure of monsoon,
lack of comprehensive crop insurance scheme, lack of remunerative prices for their produce etc. So, I
would like to suggest that the Government should immediately set up a commission to go into the root
causes of farmers’ suicides in our country. The National Commission on Agriculture is already existing.
They may be entrusted to go into this matter in detail. I agree that agriculture, land reform, irrigation etc.
are coming under the State List. So, only the Union Government cannot do everything. All State
Governments should be involved in this matter. The Union Government should call a meeting of all State
Governments and they should chalk out some programmes so that the problems of farmers can be solved.

MR. DEPUTY-SPEAKER: Please conclude.



SHRI PRABODH PANDA : Sir, I will conclude. I have only a few points more.

Sir, the Government should take immediate steps to apply the Rural Debt Relief Act to farmers’
debts so as to scale down the debt burden of farmers and also reschedule the payment so that they can
make payment in easy instalments.

Then, the Government should regularise or even legalise the business of money lending by private
money lenders in rural areas. Their business operation can be brought under the close scrutiny of local
Revenue Officers and Village Panchayats.

Now, I come to the issue of subsidy. The Government should give subsidy directly to farmers. In
Japan, America and European countries, subsidy is given directly to farmers. The same should be done in
our country also.

Then, the main reason for poverty among our farmers is lack of land reforms. So, the Government
should take urgent steps to implement land reforms in the country.

There is an urgent need for re-introducing and promoting organic farming. This 1s very important.
Then, I would request the Government that they should fix the Minimum Support Price in such a way that
it meets the production cost of farmers.

I would once again like to submit that the interest rate on farmers’ loans should be reduced. Then,
I demand that the recommendations of Dr. Swaminathan’s Committee should be implemented
immediately. In China, they are providing loans to farmers at zero per cent interest. In our country also,
the Government should consider providing loans to small and marginal farmers at zero per cent interest.

Sir, we are approaching 60™ year of our Independence, so I request the Agricultural Ministry that
the year 2007 be declared as Agriculture Year. This should be our task and this should be our slogan. |
think, the hon. Minister of Agriculture will think over 1t, ponder over it. All these points which have been
brought out here should be taken note of and implemented in the right earnest for the sake of our farmers.

DR. RATTAN SINGH AJNALA : (TARAN TARAN) : Thank you, Deputy Speaker Sir, for giving me the
opportunity to speak in Punjabi on this important subject pertaining to the farmers. Many of my colleagues have
expressed concern over the suicides being committed by the farmers throughout the country. Sir, the Government
is responsible for these suicides. Only Government can save these farmers. The farmers are committing suicide
due to the wrong policies being pursued by the Government.

Sir, at the time of independence our country was in the throes of hunger and starvation. At that time, India
had a population of 45 crores. 58 years after independence, we now have a population of over 100 crores. Our
farmers worked hard and made us self-sufficient in foodgrains. Starvation- deaths became things of the past.
However, the present government is of the opinion that we do not have sufficient foodgrains. The hon’ble
Agriculture Minister is importing 5 lakh to 50 lakh tonnes of wheat to tide over this so-called crisis. Unfortunately,
this is against the interest of the farmers of our country. The Indian farmrs are being paid a paltry sum of Rs.650/-
for one quintal of wheat. However, imported wheat is being sold at the rate of Rs. 950/- per quintal. Sir, I want to
assure the Hon’ble Agriculture Minister that if the government agrees to pay Rs.1000/- for one quintal of wheat to
the farmers of Punjab, our farmers will work hard to produce enough wheat for feeding the entire country.



Sir, Punjab comprises of just 1.5% of the total landmass of India. Our population is only 2% of the entire
population of India. However, we are contributing 60% wheat and rice in the central pool. Inspite of this
achievement, 2116 farmers have committed suicide in Punjab in recent years. Why is this so?

*English translation of the speech originally delivered in Punjabi.

Deputy Speaker Sir, since 1967, the price of Diesel has increased by 42%, the price of chemicals and
fertilisers has increased by 31%, the price of tractors has increased by 22% the price of labour has increased by
20% but the price of agricultural produce has increased only by 9% . This is the stark reality. As such, the farmers
are committing suicide. The size of land —holdings are getting reduced whereas the population of farmers is
increasing . More than 52% farmers in Punjab own less than 3 acres of land. 37% farmers own less than 7 acres of
land. 89% farmers are groaning under the yoke of debt of Rs. 20,000 crores. These are revealing figures. As such,
the farmers are desperate and are committing suicide.

The developed countries give huge subsidy to their agriculture sector. However, we are being asked to
reduce the subsidy we give to our farmers. It is indeed unfortunate that India is in the vice-like grip of
bureaucracy. Those, who have nothing to do with agriculture have been made members or Chairmen of various
Commissions and committees dealing with agriculture. These ignorant people do not know anything about the
agony of farmers, but they make policies that affect our farmers. How, then can we save our farmers?

Deputy Speaker Sir, the Hon’ble Agriculture Minister Sharad Pawarji is a learned person. He hails from
an agricultural family . He should take concrete steps to help the farmers. All the parties should work together to
find a solution to the problems of farmers. 70% MPs have a rural background. But, we do not work unitedly. The
farmers have to unite and demand their rights. In the general budget, we must give the farmers their due.

Deputy Speaker Sir, the small farmers are selling off their lands. The Chief Minister of Punjab, is selling
off lands to Reliance company. Multi-national companies are purchasing lands from poor and hapless farmers at
throwaway prices. Injustice is being meted out to farmers.

Sir, if a farmer fails to return his loan, his son has to repay the loan. However, industrialists gobble up
thousands of crores of rupees as loan . Even if they don’t repay it, no action is taken against them.

MR. DEPUTY SPEAKER : You want that the loans of farmers should be waived off.

DR. RATTAN SINGH AJNALA : Yes, Sir. We can save these hapless farmers only when we write off their loans.
The rate of interest on agricultural loans should be further reduced. And more subsidy should be granted to the
farmers. Only then can we bail out our farmers from this mess.

Farmers are the heart and soul of India. If we want to save our farmers, if we want to save India, we must
rise above petty politics and vote-bank politics. We must work unitedly to provide relief and succour to our
farmers in distress. This is the need of the hour.
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SHRI BRAJA KISHORE TRIPATHY (PURI): Sir, let this be deferred to some other date. We all will have
to attend that meeting. /@ ffawex &1 gfaer erft, 59 989 &1 Saw ¢ <7

SHRI B.K. HANDIQUIE : Sir, we are hard pressed for time. There is so much of business. Let us complete
this discussion today.
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SHRI B.K. HANDIQUE : If they speak for five minutes each, it can be completed.
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SHRI B.K. HANDIQUE : The debate may be completed today.
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19.34 hrs. (Shri Shriniwas Dadasaheb Patil in the Chair)
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DR. M. JAGANNATH (NAGAR KURNOOL): Respected Chairman, Sir, I thank you very much for
giving me this opportunity. There are many reasons for the farmers committing suicide, and a number of
hon. Members have dealt with the reasons for the farmers committing suicide. Actually, it is a very grave
situation, and one has to give a very serious thought over it and take remedial steps.

Sir, the farmers are facing drought, floods and other calamities in one or the other part of the
country every year, and this forces these farmers to commit suicide. The death-toll is mounting due to
various factors including exploitation by private moneylenders, high-cost of borrowings, failure to
increase institutional credit-flow, non-remunerative prices -- it is a very important factor for agriculture
products -- and spurious pesticides, spurious seeds and spurious fertilisers. The spurious stuff is purchased



from the dealers, and it results in the crops getting damaged. The cumulative effect of all the above
mentioned problems would lead to a large number of farmers committing suicide.

As per the statistics available with us, it is stated that about 30,000 farmers have committed suicide
in the previous years. What are we doing to tackle all these natural calamities and to help the farmers, so
that they do not commit suicide? At the time of droughts and cyclones we are just giving them lip-
sympathy. They face losses worth thousands of crores of rupees, but the compensation given to the
farmers is very meagre. Therefore, they are not able to withstand the situation.

As regards remunerative prices, we have been discussing the issue of plight of farmers ever since the
country attained Independence. I have been observing for the past 10 years or so that the issue of farmers is being
discussed in every Session of the Parliament, but their status remains the same. There is no change in the status of
the farmers whether they belong to Andhra Pradesh, Maharashtra or Karnataka. We are only discussing about
them, and getting away without taking any concrete actions.

As regards the Minimum Support Price (MSP), it is a good thing. But what are we doing here? The MSP is
being announced at the fag end of the season when the farmers, out of frustration, sell their produce to the private
entrepreneurs at throwaway prices. I would like to add here that the Purchasing Centres are also not started -- when
the farmers are in grief -- in those places either with the help of the FCI or the Civil Supplies Department of the
concerned States. These Purchasing Centres are started only after the farmers’ demand for it by resorting to
rampage or agitation. The Purchasing Centres are only started as an eyewash for a couple of days. Furthermore,
there are many restrictions put by the officials regarding the quality of agricultural produce, etc., and it is causing a
lot of trouble to the farmers. Therefore, my request would be that the MSP should be announced early, and the
Purchasing Centres should be started at the beginning of every agriculture season.

As soon as the agriculture produce starts coming into the market, the prices for the same get slashed to such
an extent that the farmers would not be in a position to even recover the price incurred by them for growing the
crops. It would be very low at that time. But before the crops and the agriculture produce starts arriving in the
market, the prices for the same would be sky-high, and it would not be within the reach of the common man. Once
the crops start coming into the market, suddenly the prices get slashed. This is putting the farmers through a lot of
inconvenience and losses.

As regards spurious drugs, spurious pesticides, spurious seeds and spurious fertilisers, it has become
rampant. We do not have any stringent laws to curb them. Even though we have some laws for it, yet the officials
concerned are not initiating any action against the people who indulge in such practices. This is causing a lot of
problems to the farmers. Ultimately, the farmers are unable to grow their crops as a result of using these things, and
they try to commit suicide.

MR. CHAIRMAN: Please conclude now.
DR. M. JAGANNATH : Sir, I have not even taken two minutes.
MR. CHAIRMAN: You have already taken five minutes, so please conclude now.

DR. M. JAGANNATH : Sir, we have Agricultural Market Committees. We are supposed to provide them
with good seeds, fertilizers, and pesticides to the farmers. Even after 59 years of Independence, we have
miserably failed in doing this.

Coming to the financial institutions, the biggest problem i1s here, it is estimated that only 15 to 20
per cent of the financial needs of farmers are met by the governmental institutions. In case of the
remaining 75 to 80 per cent, farmers have to depend upon the moneylenders. The private moneylenders
are not bothered about the fact that the crops have failed. They want their debts to be repaid to them. Thus,
the farmers are falling into a debt trap because of various reasons, including non-remunerative prices. That



is why, my request to the Government is that the loan facility system should be made easy, so that every
farmer could get loans.

Coming to disparities and discrimination, as some of our hon. Members felt it...
MR. CHAIRMAN: Please conclude now because there are ten more Members who are yet to speak.
DR. M. JAGANNATH : I will make some suggestions and then complete my speech.

There is discrimination against farmers in terms of extending loan facilities. When the corporate
sector is being given loans at a lower rate of interest, why are the farmers not being given that same
facility? The farming community is the backbone of our country. Very high interest rates are being
charged from them, whereas the corporate sector is being given loans at lower interest rates.

Coming to the subject proper, that is, suicides by farmers, no State is spared in this respect. All the States
have reported suicides by farmers, and it is more so in the States of Andhra Pradesh, Maharashtra, Karnataka and
Rajasthan. Our hon. Agriculture Minister, when he came to Andhra Pradesh, he himself felt that the incidences of
farmers sucides are very high in Andhra Pradesh.

MR. CHAIRMAN: Please conclude now.
DR. M. JAGANNATH : I will make some suggestions and then conclude my speech.

The incidence of suicides 1s higher in Andhra Pradesh. It is because the State Government of
Andhra Pradesh has miserably failed to control the situation leading to suicides. In two years of their rule,
3,115 farmers committed suicides. The Government has set up a helpline, but it has become a helpless
line. They have put a moratorium on private lending without providing for any alternative funding to
farmers. This moratorium sounded a death knell for the farmers.

We are meeting only 15 to 20 per cent of the credit needs. Under these circumstances, I would
request the hon. Agriculture Minister that steps should be taken to free the farmers from the clutches of the
private moneylenders, and loans should be provided through the governmental institutions.

The burden of the tenant farmers is a very serious problem. They do not have any right on the land
and they cannot get any loan from the governmental institutions. These tenants have to pay large sums to
their landlords towards rent, and they are not getting any benefit from the governmental institutions. I
would request the hon. Minister to see that they also get loans from the governmental institutions.

Coming to RBI rules, since small and marginal farmers are the most affected, the rules should be
relaxed in such a way that they can derive some benefit.

Finally, to stop these suicidal deaths, whether it is in Andhra Pradesh, Rajasthan or in other States,
the farmers should get good seeds, fertilizers and they should also get remunerative prices. Minimum
Support Price should be announced at the beginning of the season and purchasing centres have to be
started early to purchase the entire produce. This alone can stop these suicides.

SHRI M. SHIVANNA (CHAMRAJANAGAR) : Mr. Chairman Sir, [ am grateful to you for giving me an
opportunity to speak on this very serious problem of our farmers. More than 70 percent of our people are
farmers and agriculture is the backbone of Indian Economy. Unfortunately this backbone is being broken
at a very fast rate. Between 1997 and 2006 a total number of more than 40,000 farmers have Committed
Suicide. These days weavers all over the country are also Committing Suicides. They take loans and



ultimately land in debt trap. They have to spend on several items like agricultural equipment, fertilizers,
water, electricity, seeds etc. They fail to recover even half of this amount which they spend on input.
Middleman also play a vital role to cheat the farmers. Proper marketing facilities are not there for
agricultural produce. They fail to pay the loan instalments and bank recovery team start their recovery
procedure. The property like house, cows, land etc of the farmers are put for auction. Farmer is left with
no other option but to Commit Suicide. The number of farmer’s suicide is increasing every day and it is
nothing but genocide.

Recently, the Union Government decided to import 35 lakh tonnes of wheat. The policy of World Trade
Organization which has been forced on our farmers is also responsible for this pathetic situation of our farmers.
Every six months the centre announces Dearnes Allowance for the Government employees. Many of them get
bonus and other financial benefits. Employees of Industries are also getting these benefits. What do the farmers
get? In fact, very recently Smt. Soniali had warned our Prime Minister not to make Free Trade Agreements in a
hurry. A recent report shows the trends of growing dependence of farmers in the Suicide belt on hybrid and
genitically modified seeds which are very costly and cannot be saved.

*English translation of the speech originally delivered in Kannada.

[t also refers to the arowing attempts to privatise Seed supply and the emergence of multinational
monopolies. The farmers are pressing their demand for a moratorium on Bt Cotton. The farmers have
organized a ‘BIJA YATRA’ through Karnataka, Maharastra and Andhra Pradesh where suicides are
occuring in large numbers. This Yatra will create awareness among farmers of GM crops, corporate
farming and Seed monopolies. Farmers will also be trained in low-cost ecological organic farming.
Indegenous Seeds will be distributed as “Seeds of hope”.

Farmer is getting just Rs. 850 for one tonne Sugar Cane. This is no where near the cost price of
Sugar Cane production. Added to this agony the payment 1s always delayed, what can the farmer do?
How much is he getting for his coconut? It is less than Rs. 10 per coconut.

Now let me cite the example of my own family story. My brother who is a farmer took a loan of
Rs. 87,000 from Indian Bank, Chamarajanagar Branch. He returned Rs. 40,000 and the balance was only
Rs. 47,000. Over a period of time this amount and its interest swelled. The Bank issued a notice to my
brother to pay a total amount of Rs. 2,14,000. Is this reason not sufficient to commit suicide? Of course,
in this case I intervened and Convinced the Bank officials not to be so harsh to farmer. Finally, I paid one
lakh rupees on behalf of my brother and closed the account. How can the small and poor farmers of this
country can survive under these circumstances?

Lack of marketing facility is dragging the farmer to Commit Suicide. Middle man will swallow the
lion’s share of the money. Farmers are compelled to dispose their agricultural produce as there are no
Storage facility . We produce very fine quality of jaqqgery. But we are forced to sell this jaggery as early
as possible as we have no facility to store it for some period.

Water is the God given gift to man. This water is filled in bottles and each bottle containing one
litre of water is sold at the rate Rs.10 and above people do not hesitate to pay Rs. 16 to 20 for a bottle of
water. Unfortunately and Strangley the farmers are not getting even eight rupees for one litre of milk. He
sweats and works hard, takes proper care of the cows and carries the milk to the town. What is the



return? Water is costlier than milk? What an Irony? That is why Suicides are increasing . It is high time
for the State Governments and the Union Government to awake. Let them procure milk from farmers by
paying at least Rs. 25 per litter. This measure is one of the ways to cheek the farmer’s suicide. At the
same time Storage facility should be provided to the farmers. There should be at least one cold storage in
each district of the country.

I would like to give one more example to enunciate the pathetic condition of farmer in our
country. Mr. V. R. N. Murthy and Mrs. V. Sarasavani Murthy took a loan from Vysya Bank Jayanagar
Branch, Bangalore under this scheme “Development of Commercial Horticulture through production and
post Harvest management” of Horticulture crop. This scheme has the Subsidy facility under
NHB’scheme. The loan has been taken over by Bank of India, Bangalore with an attractive offer of lower
rate of interest. Now, the Ministry of Agriculture says I quote ‘we regret to inform you that your proposal
cannot be considered for sanction of subsidy as in your case take over loan has been done after completion
of the project’. Why subsidy should not be given to this farmer? Does the department of agriculture,
Government of India want to contribute to farmers suicide? The Hon’ble Minister of Agriculture is here. |
request him to look into this case and do justice to these farmers, Mr. Murthy and Mrs. Sarasavani
Murthy. Who are contributing their might in the field of horticulture.

Permanent solution for this grave problem of farmers is to link the rivers in the country. Farmers
also should be given free electricity. Hon’ble Chief Minister of Tamil Nadu on the first day of his
assuming power announced free supply of electricity to all farmers of Tamil Nadu. Electricity rates also
vary from State to State? What an Irony? I urge upon the Union Government to evolve some strategy
such that the farmers of India should get free electricity. Subsidy on fertilizers, seeds, pesticides should
continue. Support price 1s another important aspect which can help our country to Stop farmers suicides.
Farming equipment like tractors and others should be available to farmers at reasonable rates.

Turmeric, Tomato, Onion are the most neglected agricultural commodities in our country. The
centre and the States should open their eyes and save the producers of these commodities by providing
them support price.

Small farmers and farmers belonging to ST and SC should get agricultural equipment at a very
low rate. Recently the Deputy Chief Minister of Karnataka has announced bank loans for farmers at the
rate of 4 per cent. My request to the centre and the states to provide loan to small farmers and ST and
SC farmers at the rate of only one per cent and nothing more than this. Other wise, they will not survive
and continue to commit suicide. If the Centre is very keen to save farmers of this country then they have
to take these bold decisions. All the loans of farmers who have Committed suicide should be waived
completely. All other precautions must be taken by the Union Government and The State Governments
to Stop the suicides of farmers. Progressive steps must be taken to improve the living condition of
farmers. That is why our former Prime Minister Lal Bahadur Shastri was always mentioning JAI
JAWAN’ ‘JAI KISAN.

Sir, I thank for allowing me to speak on this important issue of farmers suicide and with these
words I conclude my Speech.
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PROF. M. RAMADASS (PONDICHERRY): Mr. Chairman, Sir, thank you for the opportunity afforded to
speak on this very unfortunate issue facing the Indian farmers. We have been told that agriculture is the
critical sector of Indian economic development and we have concentrated all our efforts to promote the
growth of agriculture by all means. Thanks to all our efforts in the last ten Five Year Plans, Indian
agriculture has registered rapid strides in various activities. We have produced the first Green Revolution
and now we are in the process of embarking upon the second Green Revolution. But very unfortunately
and very paradoxically today we find the growing incidence of suicides by farmers which only indicates
that the growth in agriculture has not percolated the benefits of growth to the common farmers. That also
subscribes to the view normally expressed by economists that India is growing but Indians are not
growing. We contemplate that the growth of Indian economy should be eight, nine or even ten per cent.



But unless the benefits of this growth percolates down to the Indian farmers and Indian labourers, then the
growth process that we are embarking upon becomes meaningless.

We will have to look at this problem of suicides by farmers in a more deeper manner so that
growth becomes meaningful to the people who are working for agricultural growth. After all, the farmers
are contributing to the growth of agriculture and if they are affected, if they cannot sustain their livelihood
and if they live below subsistence level, then all our efforts become meaningless. Therefore, I would like
to appeal to the hon. Minister to undertake a nation-wide extensive study of Indian agriculture by the
Indian Council of Agricultural Research and come out with a White Paper on these aspects. It is true that
enough has been said by all the hon. Members in this House as to how they look at the problem of suicide
by farmers. But there is an objective view of knowing what things have happened and how things are
moving in the rural sector.

Therefore, it 1s the duty of the Government to come out with a White Paper on suicides committed
by farmers in Indian agriculture. All our experiences indicate that there is something structurally wrong in
the Indian agriculture. That is why, it is not bringing any fruits. We have seen the agricultural growth in
both developing and developed countries. But wherever agricultural growth has occurred, the people
seem to be , if not happy, a little happy and are not frustrated. Here, it is the frustration of the farmers that
has led to their suicide.

Our farmers are self-respecting farmers. Our farmers cannot subject themselves to various kinds of
humiliation and other sufferings. Therefore, we have to look at their problem psychologically and find out
why this is happening.

From the Government side, I feel that the objective of promoting four per cent agricultural growth
remains a distant dream. In spite of our increasing investment in the last four to five years, there has not
been adequate growth in agriculture. It may be because Indian agriculture still happens to be a gamble in
the monsoon. Indian agriculture is not able to provide sustained level of inputs to the farmers at an
affordable cost.

One of the reasons why people feel that they have to commit suicide is that there 1s always a gap
between the cost of production and the prices they get. It makes agriculture more and more
unremunerative and the farmers get low returns for whatever they sell in the market. And the prices are
high for whatever they buy from the market. Economists say that there are adverse terms of trade between
agricultural products and industrial products. The industrial products which are purchased by them are at
a high cost but the agricultural products which they sell are at a lower price leaving a very huge gap
between revenue and expenditure. That is why, the income of the farmers is very low. When you look at
the composition of the farmers who commit suicide, as far as my knowledge goes, you will find that these
farmers are in rain-fed areas. When you look at the farmers who are committing suicide in the rain-fed
areas, they are the farmers belonging to the most backward communities and the SCs. You may find that
there is a peculiar problem there.

Therefore, I would urge upon the Government to take innovative measures. It is not that we are
lacking in measures. Perhaps, the Ministry of Agriculture is implementing the largest number of policy
measures to bring prosperity to the farmers of our country. But all these measures have not yielded
fruits. It has resulted in the suicide of farmers. In those days, we used to say that farmers are born in



debt, they live in debt and die in debt. But today, we will have to change the slogan. It should be said
that Indian farmers are born in problems, they live in problems and die in problems.

One of the important problems 1s about the availability of credit to farmers. Our Finance Minister
is on record to say that we have given Rs. 1.74 lakh crore of credit. I was asking him as to who benefits
out of this credit. What is the distribution effect of this credit that has been given? How many small
farmers, how many marginal farmers, how many medium farmers and how many large farmers get it?
There is no data available on that with the Reserve Bank or NABARD. Perhaps, I get an impression that
credit goes to the large farmers first followed by medium farmers and small farmers. And the marginal
farmers who eke out a living and who lead a hand-to-mouth existence do not get timely, cheap and
sufficient credit. They do get credit at a time when they do not require it and when they want it, they do
not get it. Or they get untimely and inadequate credit. If a farmer requires Rs. 10,000 for meeting his
expenses of cultivation, you give him only Rs. 5000. For the remaining Rs. 5000, he goes to the
moneylenders and pays them exorbitant rate of interest. Therefore, the distribution impact of credit
should also be studied closely.

The Vaidyanathan Committee has come to certain important conclusions. Therefore, I would sum
up by saying that the Government has done enough but still does not understand the frustration that is
faced by the farmers. They should evolve a package of measures based on scientific study of this
phenomenon of suicide committed by farmers.
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DR. BABU RAO MEDIYAM (BHADRACHALAM): Thank you Mr. Chairman, Sir, for allowing me to
participate in the discussion under Rule 193 on farmers’ suicides. I think that it is the failure of our policy
framework. It is because farmers are the backbone of our country’s economy as we praise them. But in
practice it is a bitter thing. As Andhra Pradesh has larger number of farmers, so almost one-third of the
country’s farmers’ suicides are from Andhra Pradesh only. If we go into the details from 1994, the first
suicide occurred in Warrangal district of a cotton farmer. Then, in the next six years, about 3000 farmers
committed suicide. In 2002-03, around 3000 farmers committed suicide. In 2003 — 04, it was 2000.

MR. CHAIRMAN : Do not give statistics. Kindly suggest something. Why are you giving the statistics?

DR. BABU RAO MEDIYAM : I am quoting these figures because during 1994, NDA policy was there, and after
that Congress came. The deaths have increased but not reduced. It is because it is not the failure of the party that

is ruling but it is because the Government’s attitude and the policy framework is failing here and that policy is that
the Government shifted from its supportive role. Previously, it used to support the agriculture sector by providing

irrigation facilities, by providing credit etc.

But now-a-days, after economic reforms have been introduced, the entire system has changed and
farmers are feeling helpless because banks are no more giving them credit support and they are left at the
mercy of private money lenders.

If a farmer takes a loan from the bank and if he is not able to repay it, the bank authorities take away even
the household utensils from him. He is humiliated and so he runs to private money lenders for taking loan.
Besides, whatever the State level banking committee decides is not implemented at the ground level and
only one-third of the amount recommended 1s given to farmers.

Sir, I would like to submit that it is not just the Agriculture Ministry that is responsible for farmers
committing suicides in our country, but also the Ministries of Finance, Commerce, Chemicals and
Fertilisers and Water Resources are all responsible for this. So, to rescue the farmers from debt trap, the
Government has to reduce the rate of interest of loans provided to farmers.

Then, in our State, the number of Primary Agricultural Cooperative Societies has drastically
reduced. So, the minimum level of credit which the farmers used to get has reduced and that is why they
are forced to commit suicide. Therefore, this issue needs a larger discussion and the Government should
go back to its previous policy of supporting the farmers. Now, the Government acts as a facilitator. Instead
of acting as a facilitator, the Government should play a more active and supportive role.



With these words, I conclude my speech.
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SHRI SHARAD PAWAR : Tomorrow, there 1s a problem. The same subject will be discussed the whole
day in Rajya Sabha, so I will have to be present there. If it is all right, then I can reply on Monday.

SHRI B.K.HANDIQUE: He can reply next week. We cannot decide the day right now.
#ft IASHAT GHA : S B, WHAR Bl Relg 81 Sl . . (raer)

IuIfd wered Rae @ aig ik wwg \8 ff et #xa <ifeT Whenever it is convenient. It will be
announced.

oft IFShiaTe gua W) 9HaR &1 o [fgaa s gl sud 0 @ Rapa 27.. . (aur)
SHRI B. K. HANDIQUE: But that cannot be decided right now.

SHRI RAMJI LAL SUMAN : We understand his problem. But he can fix it on Monday. ¥ I &1 @1f2yg
5 Sard #S DI B, (FauE) FS W@ il .. (@EVEEXE[R]12])

MR. CHAIRMAN : The date will be decided later.

The House stands adjourned to meet tomorrow on 18t May, 2006 at 11 a.m.

20.40 hrs.

The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, May 18, 2006/Vaisakha 28, 1928 (Saka).
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